ITEM NO.103 COURT NO.6 SECTION III-A

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No0s.11326-11327/2025
THE STATE OF UTTAR PRADESH & ORS. Appellants
VERSUS
BHANU PRATAP SINGH Respondent

I.A. No.284158/2025-APPROPRIATE ORDERS/DIRECTIONS
I.A. No.186858/2023-EXEMPTION FROM FILING O.T.

Date : 15-10-2026 This matter was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE DIPANKAR DATTA
HON'BLE MR. JUSTICE SHEEL NAGU

For Appellant(s) : Mr. Tanmaya Agarwal, AOR
Mr. Divyanshu Sahay, Adv.
Mrs. Aditi Agarwal, Adv.
Mr. Muhammad Nomaan Khan, Adv.
Mr. Jayesh Sharma, Adv.
Ms. Astha Sharma, Adv.

For Respondent(s) : Mr. Gopal Shankarnaraynan, Sr. Adv.
Mr. Pradeep Aggarwal, Adv.
Mr. Lal Pratap Singh, Adv.
Mr. Umesh Pratap Singh, Adv.
Mr. Arjun Aggarwal, AOR
Mr. Vishal Singh, Adv.
Mr. Aman Kumar, Adv.

UPON hearing the counsel the Court made the following
ORDER

1. An adjournment is sought on behalf of the appellant-State of Uttar
Pradesh.

2. Re-list the civil appeals on 04" November, 2026.
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